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BEFORE THE NATIONAL COMPANY LAW TRIBUNAL. MUMBAI BENCH
CP No.i 350/441/NCLT/MB bttAH2OlT

compliance report, therefore, shall be placed on record. Only thereafter the L€amed

RoC shall take the consequential action.

I 3. Ordered accordingly.

BH,{SKARA PANTT,LA NIOHAN
\IE\IBER (JT DICIAL)

Dated:06.12.2017

M. K. SHRAWAT
MEMBER (JUDICIAL)
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